The Action taken report in the matter of O.A. No.- 390/2022 Bunty Vs State of
U.P. in compliance to the order dated 21.09.2022 passed by Hon’ble NGT

The Hon’ble National Green Tribunal, New Delhi has passed an order dated
p

21.09.2022 in O.A. No. 390/2022 Bunty Vs State of U.P. The operative portion of
order is as under:-

“ 5. In view of the above, we consider it appropriate to seek response from (1) State of

Uttar Pradesh through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, (3)
District Magistrate, Hathras and (4) M/s Yashoda Brick Kiln, Village Nagla Bari, Patti Devri,
Hasayan, Post Purdilnagar, Tehsil Sikandra Rao, District Hathras who stand impleaded as
respondents No. 1 to 4 and accordingly direct issuance .of notices alongwith copies of the
application and report of the Joint Committee to them by E-mail requiring them to file their
response/reply to the allegations made in the application and observations/
recommendations made in the report of the Joint Committee within two months by
judicialngt@gov.inpreferably in the form of searchable PDF/OCR Supported PDF an_d not in
the form of Image PDF. The registry is directed to prepare and attach memo of parties with

the paper book and issue notices to respondents no. 1 to 4 accordingly...........
8. List the matter for further consideration on 09.12.2022.”

In compliance of the Hon’ble National Green Tribunal, New Delhi order dated
07-07-2022 in O.A. No. 390/2022 Bunty Vs State of U.P., the joint committee of the
Officials of District Administration, Hathras and Regional Office, U.P. Pollution
Control Board, Aligarh visited the site on 01-09-2022. The inspection report and the
action taken report was submitted to the Hon’ble, National Green Tribunal, Principal
Bench, New Delhi through E-mail dated 08-09-2022. The copy is enclosed as

Annexure-I.

2. Since the Brick Kiln M/s Yashoda Brick Kiln; Village Nagla Bari, Patti Devri,
Hasayan, Post Purdilnagar, Tehsil Sikandra Rao, District Hathras was
established without obtaining Consent to Establish (CTE) and was operating
without valid Consent to Operate (CTO) from U.P. Pollution Control Board
hence the closure order has been issued against the Brick Kiln vide letter No.-

H62624/C-4/Ent-528/Bandi/2021, dated 22-06-2021 U.P. Pollution Control

»
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Board under section-31A of Air (Prevention and Control of Pollution) Act,
1981 as amended. The copy of the same was endorsed to the District
Magistrate, Hathras, Mining Officer, Hathras & Upper Mukhya Adhikhari Jila
Panchayat, District-Hathras for the compliance of the Closure Order. The copy
is enclosed as Annexure-11.

The latest inspection of M/s Yashoda Brick Kiln, Village Nagla Bari, Patti
Devri, Hasayan, Post Purdilnagar, Tehsil Sikandra Rao, District- Hathras was
done by the Officials of Regional Office, U.P. State Pollution Control Board
Aligarh on 16-11-2022 and during inspection it was found the brick kiln was
not in operation. The copy of inspection report is enclosed as Annexure-III.
The copy of the notice dated 30.09.2022 issued by the Consultant (Judicial)
National Green Tribunal was served to the representative of M/s Yashoda
Brick Kiln, Village Nagla Bari, Patti Devri, Hasayan, Post Purdilnagar, Tehsil
Sikandra Rao, District- Hathras by the officials of the SDM, Hathras on
16.11.2022.

The State Pollution Control Board vide letter no. H83001/C-4/Ent-
528/EC/2022 dated 13.10.2022 has imposed.'EnVironmenta] compensation of
Rs. 5,37,500/- (Rs. Five Lac Thirty seven Thousand Five hundred only)
against M/s Yashoda Brick Kiln, Village Nagla Bari, Patti Devri, Hasayan,
Post Purdilnagar, Tehsil Sikandra Rao, District Hathras. The copy of letter
enclosed as Annexure-IV

The reminder letter has been sent by the Board on dt.18.11.2022 to M/s Yashoda
Brick Kiln, Village Nagla Bari, Patti Devri, Hasayan, Post Purdilnagar, Tehsil
Sikandra Rao, District Hathras regarding deposition of ‘the imposed Environmental

Compensation. The copy of letter enclosed as Annexure-V.
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Regionfll Ofticer,
U.P. Pollution Control Board,
Aligarh.
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. “In view of the averments made in the application, it would be appropriate to have a
factual and action taken report from a Joint Committee comprising of State PCB, and
District Magistrate, Hathras. State PCB will be the Nodal agency for coordination and
compliance.

. The Joint Committee shall meet within four weeks, undertake site visits, look into the

_ grievances of the applicant, verify the factual position and take requisite remedial action

by following due process of law. Factual and action taken report may be furnished within
two months by e-mail at judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR Support PDF and not in the form of Image PDF. '

. List the matter for further consideration on 21.09.2022.

. A copy of this order, along with a copy of the complaint, be forwarded to State PCB and

District Magistrate, Hathras by e-mail for requisite.
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“In view of the averments made in the application, it would be appropriate to have a
factual and action taken report from a Joint Committee comprising of State PCB, and
District Magistrate, Hathras. State PCB will be the Nodal agency for coordination and
compliance. '

The Joint Committee shall meet within four weeks, undertake site visits, look Into the
grievances of the applicant, verify the factual position and take requisite remedial action
by following due process of law. Factual and action taken report may be furnished within
two months by e-mail at judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR Support PDF and not in the form of Image PDF.

List the matter for further consideration on 21.09.2022.

A copy of this order, along with a copy of the complaint, be fonNarded to State PCB and

District Magistrate, Hathras by e-mail for requisite.
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